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New Delhi, this the Bth day of November,1999 

HON.BLE MR.JUSTICE ASHOK AGARWAL.CHAIRMAN 
HON.BLE MR.R.K.AHOOJA.MEMBER(AOMNV) 

Slffi Nathu Ram 
S/o Late Shri Jika Ram 
aqed 56 y(~ars 
at present working as Resident Commissioner 
Pondichery Bhawan, 
R/o 150,0ayanand Vihar. 
Delhi-110092 .... Applicant 

lBY Advocate: Shri A.K.Behra,through proxy counsel Shri 
B.S.Mainee) 

Versus 

Uni6n of India through 

1.The Secretary, 
Ministry of Home Affairs. 
North Block,New Delhi. 

7.. The Sec1-etary, 
Department of Public Grievances & Pensions 
North Block,New Delhi 

3.The Chief Secretary. 
Government of Pondicherry 
Pondicherry Secretariat 
Pondycher-r y 

(By Advocate: Shri V.S.R.Krishna) 
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On the request made by Shri Mainee on behalf 

of Sh . . ~ r1 A.K.B~hra.learned counsel for the applicant,. the 

present O.A. is permitted to be withdrawn. No order a~ 

to cos ts. 


